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THE MINISTER OF LAW AND JUS-
TICE (SHRI H. R. GOKHALE> : (a) to (d). 
Information is being collectM and will be laid 
tb~ Tabl~ of the House, 

2e40. SHRI A. K. M. ISHAQUE: Will 
tbe Ministtt of IRRIGATION AND POWER 
be p1easnl to state: 

<a) wh~th~r an ag", .. mml was r~acbM 

between him and the Chid' Miniel~r and 
Irrigation MiDister, West Bengal for divenion 
of 300 cwecs ofwaler from Ajoy river to I>amo-
dar Valley SYSI~; 

(b) "belher GoVt'rnmtnt of Bihar i. pr0-
ceeding with the construction of barrage at 
Sikti. on Ajoy river over the agr~ement af~­
said; and 

(c) whether construction of such a barrage 
viobtes tbe letter and spirit of the agreement 
aforesaid .nd is likely to advenely a«eet the 
Damodar Valley System ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND POWER 
(SH1lI B. N. KUREEL): (a) Tbe Tenughal 
Dam on the Damodar was originally intended 
to be ccmp1eted iD two ltag ... , the fint stage 
pren-illiog for a storage necellary for a relealC 
of 600 CUlCes and Ib~ second Mage for a .to~ 
capable of I'eleasing 900 CUJeCS. At that time 
it was anticipat~d that the whole of the 600 
CUJCS. would be utilised by the Bokaro Steel 
Plant and ancilliary industriea and a Power 
HoulC in West Bengal. A furth.r 300 cusee 
which could be made available after Ihe ~om­

pletion of the second stage could be utilised by 
Bihar after providing for a divenion of a cor-
reapooding amount of water into the low .. r 
reaches of Damodar from the Subemarrkha or 
the Ajoy. 

Difl'cr .. nce of opinion has arisen between 
the West Bengal and Bihar Governments in 
that the former Governmenl wants the Rihar 
Government immMiatcly 10 underlake Ihe 
invesligation aad cOllatruclion of a project for 
the diversion of 300 CUICCS of water from Ajoy 
and/or Subernarekha in the lower reachel of 
Damodar wbiIc Ihe Bihar Government co,ui-
den Ihat tbe need for .uch a diveroiop will 

not arioe until diveniona al'l' propoted to be 
made in exc_ of 600 CUI«S. 

(h) NOI yel. 

(c) Does not arise. 

2841. SHRI ISHAQ SAMBHALI: Will 
the Mini.ter of RAILWAYS be pleaan1 (0 

stat. : 

<a> wheth .. r Leave Reserve Guards have 
been provided in Grade '8' and '.4' ; 

ibi whether .ucb Leave Reserve Guard. 
have to be kept hack for want of vacancy a,d 
are not utilised for days together o\'er Indian 
Railways and are aloo not paid any compensa-
tion in Ihe shape of Miteage for such period ; 
and 

(c, if sc., reasons why they are Dot compen-
sated suilably for .uch periods, in ."ite of the 
fact that they are available on rOloter for 
service at short notice? 

THE MINISTER OF RAILWAYS (SHRI 
HANUMANTHAIYA) : (a) Leave R_rve for 
Guards Grade 'A' and 'B' has been provided 
in the catClfory of Guards Grade 'B'_ 

<h) No, except in Cew caaes when occasion-
all)· there is no \'acancy. 

(e) No mileage allowance it permiuibk to 
.Ialf awaiting Iheir tum of running duty at 
their homea. 

Br'" Ga ....... fnm 181' 11$ to 
IIa..-J (N .... 1Iutens Ra1I_,.) 

2842. SHRI N. N, PANDEY: 
SHRI RAM SURAT PRASAD: 

Will the Miniater of RAILWAYS be pleased 
\0 alate: 

<a) "hether Ihe lurvey for the conversion 
oC metre gauge to broad gauge line from Luck-
now (Junction) to Barauni (Junction) of 
North East~m Railway has been completed ; 




